
manufacturer. wben sucb caUIII are elta-
blished to introduce modifications, in tbe 
airerart. With. 'View to reduciD, servicilll 
errors the WiDg maintenance ora_ol.tion 
hal betn restructured, and tbe perceotaae 01 
untrained tecbnician. haa been reduced. 
Experienced Supervisor. have been placed in 
charge of aircraft servicinl and repairs. aDd 
teams of technicians have been formed to 
aer,vice particular aircraft. Tecbnical Type 
Training School. are also beiDI establisbed 
for particular types of ai·rerart. 

To reduce bird hazard a few teams have 
been esta bUsbed to destroy birds in tbe 
approach funnels to the runways in selected 
airfields on any expo:rimcntal basi.. Stepa 
bave allo ~D taken in some airfields, where 
bird population is especially hilb, to improve 
bYlicDic conditions therein, plant Dhub a1aas 
and pigeon proof buUdinls to discOUfI,1 tbe 
bird population. 

Each aircraft accident is invcstisated by 
a Court of Inquiry to determine itl cause. 
Tbe findings and recommoodatiool of such 
Coafts of Inquiry are scrutinised by specia-
lists, and remedial action i. takeD thereafter 
to avoid sucb accidents in future. 

[Englllh] 

Pablic GrlevlKee Cells 10 Mlalstrles 

-40. SHRI K. KUNJAMBU: 
SHRl MAHENDRA SINGH: 

Will tbe PlUMB MINISTER be pleased 
to Itato : 

<a> whe'tber Public: Grievance. colla have 
been let up in aU the Mloistrio8 ; , 

(b) if so. tbe details thereof; 

(c) whether tbe Goveroment have made 
lOY uaesamenl aboul tbeir lUDctionioll' and 

(el) if 10, tb' dotails tbereof. 

THE ,MINISTER OF STAtE IN THB 
MINlST& Y OF PERSONNBL. PUBLIC 
O!8JiiV AN CBS AND PENSIONS AND 
MiN1STml OF srAtS IN 1HE 
MINlSTR.Y OF HOMS AfFAlllS (SlilU 
t'. CHIDAMBAB.AM): ta> aDd (b) 
AtraoacmOll" for "dr ... of Public lI'ieVIDCI 

bave been made , •• rall), in aU ,Ministr._/ 
Department.. Theae include deaipatlaa 
olBcer. in Mioistrfes!Deparmeots as Grie-
vances Redrt ... ) OfBcers aDd adoption to 
apeoial measures in Mioistrie./DepattmeDlI 
that have a Jar.e public contact. Arran,,-
ments made In lome of' tbcae Ministries Inel 
indicated below : 

(I) Mint"'" tJ/Rallwtl1! : 

Grievance Committees bave been conlti· 
tuted at tbe Divisional. Zonal and Board 
levels to deal with tbe grievances received 
10 additi:>n. tbe Ministry bas set up Puhlic 
Grievances Boothl at impo rtant railwa, 
stations. 

(li) O'JHlrtm.nt Of Economic Affat,. (Bonkl", 
DI'Ilslolt) ; 

A Ceotral CUltomer. Senice 
Scheme. initially started in Delbi. 
now operates in 22 cities. A time-
limit of 3 weeks bas been prescribed 
for disposal of grievances. If. 
grievance is Dot disposed of witbin 
one month, the .complainant can 
approacb tbe SecretalY (Banking). 

Each na tionaUsed bank bas let up 
ita OWD machinery. ComplaiDt 
books arc kept in every branch and 
"May I help you tt counters have 
been opened in bigger branches. 

On 15th oC every month. senior 
otlicer of all banks, includiol cbief 
executives. make tbemselves avai-
lable to public to bear tbeir 
sri.vancc. and provide redr .. s. 

(iii) Dt lHlrtmt1tl 0/ T./~commMnlcatlon' : 
A sinale window scheme has beeD 
introduced to coable tbe .ubs~ribon 
to aet tbeir arievances redressed. 
Senior officer. have been desianated 
in tbe Directorate ucneralJDiltticta 
Circleaj Areal for rcdreu of 
arievances. 

(iv) D.,.,'IItf'" 0/,.", : 
In (i_UtG POll ~c., complaintl 
arc Ilaocllcd iD lbt' AdmistratioD 

" btaocb by 000 lupeevisor under lb. 
ooouol of Ute Poet MIl •• 



"rl",. ~"'WI" 

-

Suantlon aDd Complalot look. 
have been made available at Enquiry 
counter. of Post Ofticel. 

At the divisional level one com· 
plaint inspector is in eharae of tbe 
brancb under tbe uverall coatrol of 
Divisional Superintendent. 

At the relional level on A •• tt. 
Superintendent or, Investiptiq 
Inspector baa been provided to 
work under tbe supervialoD 01 
RelioD.l Director. 

In the Circles, an A.sistant Post 
Master General works aa a Circle 
Complaints Officer. 

In tbe Directorate, there i. a 
Director t Postal Complaints. 

v) Mini",>, of H~Qllh and Family Welfar , : 

A Grievance Committee bal been 
set up for dealing witb arievaocc. 
r.lating to medical care facUitie. in 
hospitals under the Directorate 
General of Healtb Services. 
Hospitals have nominated Grie-
vances Redress Officers to provide 
on-tbe-spot redress to members 01 
public. 

An officer bal been designated a. 
Director of Public GrievaDce. in 
the M iniatry. 

vi) Mln(,try of Urban Development: 
Grievances cella have been set up in 
the Directorate of Bstates, H UDCO, 
Department of Printiol, CPWD. 
Relional Stationery Depots, D.D.A 
and Land and Development OtIice. 

It. system of pu bUc heariDII OD 
fixed days bas been in troduced by 
the Delbi D.velopment Autbority. 

:vU) Oeparl1lf6nt ()lkv •• , : 
The Additional Secretarrl (Aclmiaia-
tration) and QePQt1 ·~ ... tarl' 
(Administration) look .'*- &be 
work of public Grievaocea in tile 

. headquarter •• 

- In tbe CoatraJ Board ot Direct 
Tasca, .the ... .ievaaco oeD 0"... 
diract uader _ CbainDaD. 

- The Central Board ot Esell. and 
CUltoms bave Dominated four 
otBcere to attend t~ tbe complaintl 
of the public. The •• are Director 
(Customs), Deputy Secretary (Laod 
Customs), Deputy Secretary (CoDtral 
Blcise) aDd Cbief ViaUaoce OfBcer. 

Public Gri.vance Cells/Committees 
bav. been set up in the Collecto-
rates/Cultoms HouI ••• 

At tbe Airports. where there i. 
aeti.,e contact between tbe official. 
and tbe pauengers, a Public Rela-
tion Officer is posted. 

(c) and (d) A limited evaluation of tbe 
effectiveness of tbe arievance redres. 
machinery in a few departments wa. under-• takeD. Thi. revealed that wbUe tbere.at 
.rowin, awareneal of tho Deed to redr .. 
arleyances. tbe efforts seem to be directed 
more 00 dealiDB with individual Irievaoces 
tbaD on identifyiDI systemic deficienci .. 
which live rile to various ariov.ances. While 
effort. to deal with individual arievance. 
will continue to be reinforced, Ministries/ 
Departments have been advised to ,ive 
lpeciaJ attentioD to the retionalisation 01 
systems and procedures to make adminia-
tratioD more responlive to public need .. 

R .. aJarl •• tIoa of n.J1,.Wa.e ubollren 
18 Labllad"eep 

222. SHRI P.M. S~YBBD: Will the 
Minister of HOMB AFFAIRS be pleased 
&0 atate : 

(a) the number of dai1y·waael labourers 
workio. in Laklbadwe.p Administration, 
departmlDt-wise ; 

(b) tbe number of lucb labourers who 
have been continuousl, wOlkin, on daily-
WIPS for more than 3 yean departmeDt~wi .. ; 

(0) tbe r ... ons for Dot abJorbiDl them 
iDto IIrvico if tbe vacancies bave beeD lYina 
ua8lJod ; and 

. (4) if there were DO vacaaciea, tbe 
J'eUOoa lor Dot creatiDa them, wben tbe 
_bounn WON eaalled oa· the basis of 
work·a.od fOf euob • 10 ..... period 1 


